
HIGH COURT LEGAL SERVICES COMMITTEE
HIGH GOURT.OF MANIPUR

AT IMPHAL

NOTIFICATION
Imphal, the 23 Novernber, 2023

No. HCM/LSC/Lok Adalat8/ It is hereby inforrned to all the Members of Bar &
litigants that as per the calendar prepared by National Legal Services Ar"rthority (NALSA), a "National Lok
Adalat" for the High Court of Manipur will be held on 9th December,2023 covering on all subject rnatters

as lbllows:

Pre-litisation:

l. All type of Civil andcon-rpolmdable Criminal cases, as rnay be permissible under
the Act/Regulations.

Pendinq in the Courts: , .

2. Crirninal Cornpoundabie Offences.
3. NI Act cases under Section 138.
4. Money Recovcry ease.

5. MACT case.

6. Labour dispute cases.

7. Electricity and Water Bills cases (excluding non- cornpoundable).
8. Matrimonial disputes (except divorce).
9. Land AcqLrisition cases.

I0. Seivices rlatters relating to pay and allowances and retiral benefits.
I l. Revenue cases (pending in District Courts and High CoLrrts only).
12. Other civil cases (r'ent, easrnentary rights, injunction sLrits, specific perfonnauce

sr-rits) etc.

The Ld. Bar Menrbers and interested.palties are requested to either mention before the respective

FIon'ble Bench or to approach the Secrbtary, High Court Legal Services Committee (HCLSC) for listing any

of their cases fol settlernent in the above stated'ilNational Lok Adalht" on or before 30th November,2023.

sd/-
(Shubham Vashist)

Secretaly
Fligh Court Legal Services Comrnittee

No.HCM//LSC/LokAdalat-8/, .l I t '., 1, 1., - lrnphal, the 23'd November, 2023
Copy to:-

l. The Principal Secretary to Hon'ble The Chief Justice, High Court of Manipur.
2. The P.S. to Hon'ble Mr. Justice A. Bimol Singh, High Court of ManipLu'.
3. The P.S. to Hon'ble Mr. Justice A. Cuneshwar Shalrna, Higlr CoLrrt of Manipur.
4. The P.S. to Hon'ble Mrs. Justice Golrnei Gaiphulshillu, High Court olManiput'.
5. The Advocate General, Governrnent of Manipur.
6. The P.S. to Registrar General,'High Cor.ut of Manipur.
T. The Registrar (Judl.), High Court of ManipLrr.

8. 'fhe Registrar (Vigilance), Higlt Court of Manipur.
9. The Mernber Secretary, MASLSA.
10. The Govt. Advocate, Governrnent of Manipur.
1 I . The Assistant Solicitor General, Government of India for lJigh Court of Manipur.
12. The President, High Court Bal Association of Manipur.

he President, All Marripur Bar Association.
he System Analyst, I-ligh Court of Manipur.

- for uploorlittg the same to thc olficial websile of High Court of Manipur"
15. The Superintendent Bench, Jr"rdl. - I, Judl. - II & Judl. lll, High Court of Manipur.

16. Notice Board.
17. Cuard llle.

- for identifying pote.nlial cases for listing before the Nalional Lok Adalot.

Secretary

High Court Legal Services Comrnittee


